NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

SUPPLEMENTARY CAUSE LIST DATED 20.08.2025 (WEDNESDAY)

CHENNAI BENCH (HYBRID MODE)

10.30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (After Notice)

(Ins) No. 430/2024
For Stay

IA No. 1175/2024
To Adv. Hg.

IA No. 58/2025

Guarantor of Swastik
Spinners (India) Pvt Ltd
Vs

S Muthuraju

Erstwhile Liquidator of
Swastik Spinners
(India) Pvt Ltd & 2 Ors

Mr. Gautam S. Raman

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Tamilnadu Mercantile Mr. Rajendran Ms. S Umamaheswari
(Ins) No. 19/2025 Bank Ltd Raghavan R1
For Stay Vs Mr. P Prashanth- R2
IA No. 85/2025 E Santhanalakshmi
To dispense with Liquidator of Swastik
IA No. 86/2025 Spinners (India) Pvt Ltd
& Anr
WITH
2. | Comp App (AT) (CH) Tamilnadu Mercantile Mr. Rajendran Ms. S Umamaheswari -
(Ins) No. 20/2025 Bank Ltd. Raghavan R1
For Stay Vs
IA No. 92/2025 E Santhanalakshmi
To dispense with Liquidator of Swastik
IA No. 94/2025 Spinners (India) Pvt Ltd
& Anr.
WITH
3. | Comp App (AT) (CH) Tamilnadu Mercantile Mr. Rajendran
(Ins) No. 21/2025 Bank Ltd. Raghavan
For Stay Vs
IA No. 96/2025 S Muthuraju
For Dispense with Erstwhile Liquidator of
IA No. 97/2025 Swastik Spinners
(India) Pvt Ltd.
WITH
4. | Comp App (AT) (CH) SV Ramasamy Mr. P Prashanth Mr. Rohan

Rajasekaran- R1
Ms. S Umamaheswari -
R3

02.00 PM

Note: After the matters listed at 02.00 pm, the regular Cause list will continue.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) Sripriya Kumar Mr. NP Vijaykumar Mr. Dwarakesh

(Ins) No. 225/2022 For
Stay
IA No. 483/2022

Liquidator of Gemini

Arts Pvt Ltd

Vs

K Bharathi & 4 Ors
WITH

Prabhakaran- R1

Mr. Shubharanjani
Ananth R4

Mr. NP Vijaykumar RS



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 241/2022 Ltd Prabhakaran-R2
Vs Ms. Shubha Ranjani
K Bharathi & 5 Ors Ananth R3, R5
WITH Mr. NP Vijaykumar R6
7. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 243/2022 Ltd. Prabhakaran-R2
Vs Ms. Shubha Ranjani
Sripriya Kumar Ananth R3, R5
Liquidator of Gemini Mr. NP Vijaykumar R6
Arts Pvt Ltd & 5 Ors
WITH
8. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadr | Mr. NP Vijaykumar R1
(Ins) No. 244 /2022 Ltd Mr. Dwarakesh
Vs Prabhakaran- R2
Sripriya Kumar Ms. Shubharanjani
Liquidator of Green Ananth-R3, RS
Gardens Pvt Ltd & 4
Ors
WITH
9. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 252/2022 Liquidator of Green Prabhakaran- R1
For Direction Gardens Pvt. Ltd. Ms. R Sowmya R2- R4
IA No. 521/2024 Vs
For Additional Docs K Bharathi & 4 Ors.
IA No. 533/2024 WITH
10. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Ms. Shubharanjani
(Ins) No. 253/2022 Limited Seshadri Ananth - R1
Vs Mr. NP Vijaykumar R2
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt. Ltd. & 2
Ors.
WITH
11. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Mr. Diwarakesh
(Ins) No. 254/2022 Ltd. Seshadri Prabhakaran- R1
Vs Mr. NP Vijaykumar R2,
K. Bharathi & 5 Ors. R4
Mr. Thriyambak J
WITH Kannan- R3, R5
Ms. Subharanjani
Ananth- R6
12. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Ms. Subharanjani
(Ins) No. 278/2022 Liquidator of Green Ananth- R1
For Additional Docs Gardens Pvt. Ltd.
IA No. 532/2024 Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt Ltd & Anr.
WITH
13. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Dwarakesh
(Ins) No. 349/2023 Ltd Khan Prabhakaran- R1
For Stay Vs Mr. NP Vijaykumar R2
IA No. 1063/2023 K. Bharathi & 2 Ors. Mr. Karthik Seshadri R3
WITH
14. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Dwarakesh
(Ins) No. 355/2023 Ltd Khan Prabhakaran- R1
For Stay Vs Mr. NP Vijaykumar R2
IA No. 1080/2023 K. Bharathi & 2 Ors Mr. Karthik Seshadri R3
For Urgent Hearing
IA No. 930/2025
By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1.
2.

Notice Board
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